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COMMITTEE ON PRIVATE MEM-
BERS BILLS AND BBSOLUTIONS 

EXCIITEENTH REPORT 

SHRIMATI KRISjHNA SAHI: 
(Begusarai): I beg to move: 

~ h t this House du a&,rec wial 
the Eighteenth Repo"t of the Com-
mittee on Private Members' BilltJ 
and Resolutions presE'ntr.:J to the 
House on t~  18th :l\fll. cn, 1931." 

MR. DEPUTY SPEAKER: The 
questlOl."l is: 

"That this House c10 agree wIth 
the Eighteenth Repot"t of tl1e COJll-
nuttee on Private Members' Bills 
and Resolutions t~  to 1 hE: 
House on the 18th "VIarl'h, 1981." 

The motion was adolJt"(·d. 

15.31 hn. 

BEED! WORKERS' WELFARE FUND 
(AMENDMENT) BILL-

(Amendment of sections 4, 5 etc.) 

SHRI MUKUNDA MANDAL 
(Mathurapur) : I beg to move for 
leaVe to introduce a Bill further to 
amend the Beedi Workers' Welfare 
Fund Act, 1976. 

MR. DEPUTY-SPEAKER: The 
questioo is: 

"That leave be granted to intro-
duce a Bill further to amend the 
Beedi Workers' Welfare Fund Act, 
19'76." 

The moticm. WCIB Adopted. 

SHRI MUKUNDA MANDAL: I in-
troduce the BW. -

RIGHT TO PRIVACY BILL-

, 
SHRl V. N. GADGIL ",Pune): I 
beg to move for leave to introduce a 
. Bill to provide for right to priv.,. 
to every citizen of India. 

MR. DEPUTY-SPEAKER: The 
question is: 

"That leave be granted to in-
troduce a Bill to provide for right 
to privacy to every citizen of 
India." 

The motion was adopted. 

SHRI V. N. GADGIL: I introduce 
the Bill. 

WELFARE OF HANDICAPPED, 
DISABLED AND MENTALLY RE-

TARDED PERSONS BILL-

SHRI B. V. DESAI (Raichur) = I 
beg to move for leave to introduce a 
BIll to provide for the welfare by 
the Government of all persons who 
are born handicapped, disabled or 
mentally retarded. 

MR. DEPUTY-SPEAKER: The 
question is: 

"That leave be granted to in-
troduce a Bill to provide for the 
welfare by the Government of all 
persons who are born handicapped, 

_ dlsabled or mentally retarded." 

The motion was adopted. 

SHRI B. V. DESAI: I introduce 
the Bill. 

HIGH COURT OF HIMACHAL 
PRADESH (ESTABLISHMENT or 
A PERMANENT BENCH AT 

HAMIRPUR) BILL-

PROF. NARAIN CHAND PARA-
SHAR (Hamirpur): I beg to move 
for leave to introduce a BW t& pro-

·PubUcatloD 1D Gazette Of Iadla Extraordinary. Part II. aectloD 2 elated • 
20-1-81. 



Blitld PeT,OftS MARCH 20» 1981 (J:mp.) mu 

~  [Prof. Narain Chand Parashk] 

Vide for the establishmf:'llt of a per .. 
manent Bench of the m,h Court of 
Himachal Pradesh at Hamirpur. 

MR. DEPUTY.-SPEAKER: The 
question is: 

"That leave be grUlted to intro-
duce a Bill to provide for the es-
tablis1'm1ent of a permanent Bench 
of the High Court of Himachal 
Pradesh at Hamirpur.' 

The motion. was adopted. 

\ PROF. NARAIN CHAND PARA-
SHAR: I introduce the Bill. 

-
. PENSIONS (REGULATION) 

BILL· 

SRB! ATAL BEHARI VAJPAYEE 
(New Delhi): I beg to move for leave 
to introduce a Bill to provide for re-
gulation of pensions to Central Gov-
ernment pensioners. 

MR. DEPUTY -SPEAKER: The 
question is: 

"That leavE:' be granted to intro-
duce a Bin to provide for l'egula-
tion of pensions to Central Gov-
ernment pensioners." 

The motion. was adopted. ---

SHRt ATAL BEHARI VAJPAYEE: 
I kttroduce the Bill. 

MR. DEPUTY-SPEAKER: Shri 
Uttamrao Patil ... Not present. 

15.31 bra. 

BLIND PERSONS (mMPLOYMENT) 
:8ILI-COfttd. 

MIt .. DEPUTY -SPEA!O!:R: Ncnr we 
take up turther cOnaiclerat.'lOn of BUnd 

Persons (Employment) BUI moved 
by Prol. Madhu Dandavate. 

Shl'i Mool Chand Daaa to eontinuA. 

., ~ WI1IT (q'ttfl'): 
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1tfr W iI'Rr t ftort( ~  ~

., cr sntm.. tmf t, fifa. • • 

MB. DEPUTY-SPEAKER: You 
have already taken 7 minutes. Now 
you have to conclude. 
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